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Counsel representing both the parties are present. This matter is transferred

from the Hon’ble High Court of Madras vide notification No.GSR 175(E) dated

prayed time for making submissions in relation to the compliance to be made as

per IB Code, 2016 and the notification dated 29.6.20]7 issued by the Ministry

of Corporate Affairs. Time extended at request. Put up on 09.08.2017 at 10.30

AM.

(K. Anantha Padmanabha Swamy)
Member (Judicial)
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